GOVERNMENT OF INDIA

MINISTRY OF TOURISM

RAJYA SABHA

UNSTARRED QUESTION NO.3822
ANSWERED ON 05.04.2017

DEVELOPMENT OF RURAL TOURISM

3822. 
SHRIMATI JAYA BACHCHAN: 
Will the Minister of TOURISM be pleased to state: 
(a)
whether Government has formulated any scheme for promotion of rural tourism in the country; 
(b) 
if so, the details of schemes implemented/proposed to be implemented for the purpose and action plan to increase tourism potential in rural/backward/tribal areas along with the status of rural tourism in the country, State/UT-wise and year-wise; 
(c) 
the funds sanctioned, released and utilised in this regard during last three years and current year, State/UT-wise and year-wise; 
(d) 
whether Government has identified remote villages and small and medium towns as spots of tourist attraction; and 
(e) 
if so, the details thereof, State/UT-wise along with funds allocated by Government thereon?

ANSWER

MINISTER OF STATE FOR TOURISM (INDEPENDENT CHARGE)

(DR. MAHESH SHARMA)

(a) to (e):
Ministry of Tourism has identified Rural Circuit and Tribal Circuit as part of the 13 thematic circuits under Swadesh Darshan Scheme to provide a unique experience to travellers visiting the country and, at the same time, develop lesser known destinations located in remote areas of the country as well as to develop and promote the tribal areas in a very responsible manner with due focus on cultural sensitivities, carrying capacity and preservation of natural surroundings and culture.

Rural Tourism Scheme formed part of the Product/Infrastructure Development for Destinations and Circuits (PIDDC) Scheme. The PIDDC scheme has been delinked from Union Support with effect from 2015-16. 

Details of Rural Tourism projects sanctioned under the PIDDC scheme and projects sanctioned under the Tribal Circuit of Swadesh Darshan scheme are at annexure. No project has been sanctioned under the Rural Circuit of Swadesh Darshan Scheme.

******

ANNEXURE

STATEMENT IN REPLY TO PARTS (a) TO (e) OF RAJYA SABHA UNSTARRED QUESTION NO.3822 ANSWERED ON 05.04.2017 REGARDING DEVELOPMENT OF RURAL TOURISM.

I.
PROJECTS SANCTIONED UNDER PIDDC SCHEME FOR RURAL TOURISM
(Rs. in Lakhs)

	State
	Project/ Year of Sanction
	Amt. Sanctioned
	Amt. Released
	UC Received
	UC Pending

	Jammu and Kashmir
	Development of Tourist Village at Kalhota Marmat, Doda District-Hardware. 2014-15
	48.89
	9.77
	0.00
	9.77

	Jammu and Kashmir
	Development of Tourist Village at Kalhota Marmat, Doda District- Software. 2014-15
	17.00
	3.40
	3.40
	0.00

	Jammu and Kashmir
	Development of Tourist Village at Banimullah, Kulgam District- Hardware. 2014-15
	45.16
	9.03
	0.00
	9.03

	Jammu and Kashmir
	Development of Tourist Village at Banimullah, Kulgam District-Software. 2014-15
	20.00
	4.00
	0.00
	4.00


II.
PROJECTS SANCTIONED UNDER TRIBAL CIRCUIT OF SWADESH DARSHAN SCHEME

(Rs. in Crores)

	State
	Project/ Year of Sanction
	Amt. Sanctioned
	Amt Released

	Nagaland
	Development of Tribal Circuit Peren- Kohima-Wokha in Nagaland 2015-16
	97.36
	48.68

	Chhattisgarh
	Development of Tribal Tourism Circuit in Jashpur-Kunkuri-Mainpat- Ambikapur-Maheshpur -Ratanpur-Kurdar-Sarodadadar Gangrel- Kondagaon –Nathyanawagaon -Jagdalpur Chitrakoot -Tirthgarh in Chhattisgarh.  
2015-16                   
	99.94
	19.99

	Telangana
	Integrated Development of Mulugu-Laknavaram-Medavaram-Tadvai- Damaravi –Mallur – Bogatha Waterfalls as Tribal Circuit in Telangana. 
2016-17                                      
	84.40
	16.88

	Nagaland
	Development of Tribal circuit (Mokokchung–Tuensang-Mon) in Nagaland.

 2016-17
	99.67
	19.93


*****

